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State relations (S1.)
15.55 hrs,

STATEMENT RE SETTING UP OF
COMMISSION ON CENTRE STATE
RELATIONS

MR. SPEAKER: The hon. Prime Minis-
ter.

DR. SUBRAMANIAM SWAMY (Bom-
bay North-East): What is the urgency
about this? Will the Prime Minister ex-
plain the urgency of this Commission?

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI):  Well, considering
that we have been thinking about it now
for some years we can hardly be said to
be hurrying. Besides, Rajva Sabha is ad-
journing. . .

SHR{ SATYASADHAN CHAKRA-
BORTY (Calcutta South): As also the
memorandum  submitted by the  West
Bengal Government,

SHRIMATI INDIRA GANDHI: Well,
if you like to take the credit, you may.
But a lot of people share it with you.

DR. SUBRAMANIAM SWAMY: You
are not doing for a mid-term Poll?

SHRIMATI INDIRA GANDHI: Sir, if
we can now get on with the business of
the House, with vour permission, 1 2m
making the statement.

Sir, the Government have been consider-
ing for some time past the need for a re-
view of the existing arrangements between
the Cen're and the States, While keeping
in view the social and economic develop-
ments that have taken place over the years,
such a review will take into account the
importance of the unity and integrity of
the country for promoting the welfare of
the people. The Government have accord-
ingly decided to set up a Commission
urder the Chairmanship of Shri R. S. Sar-
karia, Retired Judge of the Supreme Court
of India to go into these matters.

The Commission will examine the work-
ing of the arrangements between the Centre
and the States and recommend such
changes in the said arrangements as may
be appropriate within the present Consti-
tutional framework.
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16.00 hrs.

DEMANDS FOR GRANTS (GENE.RAL).
1983-84—Contd.

MinisTrRY oF Foop aND CIviL SupPLIES

MR. SPEAKER: The House will now
take up discussion and voling on Demand
Nos. 45 and 46 relating to the Ministry
of Food and Civil Supplies for which §
hours have been allotted.

Hon. Members present in the House
whose cut motions to the Demands for
Grants have been circulated may, if they
desire to move their cut motions, send
slips to the Table within 15 minules in-
dicating the serial numbers of the cut
motions they would like to move.

A list showing the serial numbers of
cut motions moved will be put up on the
Notice Board shortly. In case any Member
finds any discrepancy in the list, he may
kindly bring it to the notice of the officer
at the Table without delay. !

Motion moved:

“That the respective sumsnot exceed-
ing the amounts on Revenue Account
and Capital Account shown in the fourth
column of the Order Paper be granted
to the President out of the Consolidated
Fund of India to complete the sums
necessary to defray the charges that
will come in course of payment during
the year ending the 31st day of March,
1984, in respect of the heads of De-
mands entered in the second columm
thereof against Demands Nos. 45 and
46 relating to the Ministry . of Food
and Civil Supplies.”
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No. of Name of Demand Amount of Demand for, Amnunt of Demand for Grant

Demand Grant on account voted by submitted to the vote of the
the House on 18th March, House
' 1983
1 2 3 4
Revenue Capital Revenue Capital
Rs, Ras. Rs, Rs.

MINISTRY OF FOOD AND
CIVIL SUPPLIES

Dzpartment of Food
D:partment of Civil Supplies

157,97,96,000

76,080,000

6,55,68,000 76g,09,79.000  32,78,39,000

1,58,50,000 3.05,5%,000 C.q2,45 coo

MR . SFFAKER : Shri MM, Lawrene,

16.00 hrs. = 3

¥Sur1 R. S, SPARROW in the Chair]

SHRI M. M. LAWRENCE (Idukki):
Sir, in the sphere of food and civil sup-
plies, our country is experiencing great
hardship. Even though the Government
always claims that we are altaining self-
sufficiency in the sphere of food and so
many other essential items, thers is no
enough supply. The reality is the produc-
tion of rice and wheat in thz country is
mot enough to feed all citizens of our
«gcountry. If everybody in our country takes
Food to the full, what would have been
wour posilion? Actually, a portion of our
‘people have no capacity to purchase rice
and food. A considerable proportion of
the population of our couniry is not eating
food sufficiently. Time and again, we ad-
mitted that more than 50 per cent of our
people are below the poverty line. So it
#s a well-known fact that the majority of
our people are not eating to their sto-
mach’s content, The Government is claim-
ing very often that we are attaining self-
sufficiency in the matter of food. In recent
«days, we have read in the newspapers and
even the matter was raised in this House
#hat in some parts of our country, people
are not only starving but even dying be-
cause of mot getting food. There are ins-
#ances of this kind from Rajasthan. Tamil-

nadu and Bihar, We are 2oing o hear
more from many other parls of our
coantry and from many of our States °{
the situation is not remedied urgentlv.

This is the picture of the country to-
day. Adequate supply is not being given
by the Central Government to the
States with the result that great diffi-
culties are faced by the deficit States.
To attain self-sufficiency in reality, we
have a reform our land policy radically
QOur aim in the freedom struggle was
the radical land reforms, to end land-
lordism and to give land to the tiller.
But for the last 35 years, the Govern-
ment which is ruling this country was
withholding land reforms. Perhaps now
the representatives of the ruling party
or the Ministers may deny saying that
they were not ruling always and an-
other Party was in power for some
time. But in my opinion the same
class has been ruling this country and
that class, in the last 35 years, has
been preventing radical land reforms.
They have been protecting the interests
of landlords and the interests of big
capitalists angy monopolies only. 1If, as
we had preached during our freedom
struggle, we had iniplemented the land
reforms and given land to the poor
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peasantry and to the landless agricul-
tural labourers, we would have pro-
duced perhaps double of what we have
produced this year or last year, So,
the main responsibility for starvation,
for deficit, for increase in prices and
for black-marketing and hoarding rests
upon the present Government. They
are only responsible, not the people.

The purchasing capacity of the peo-
ple is very low and stil] it is going
low. The agricultural labourers are
not getting the minimum wages and
the peasantry, the farmers, of our coun-
try are not getting remunerative prices
for their produce, They are being ex-
ploited by the traders and the middle-
men. When the harvest starls these
traders enter the market and purchase
the agricultural produce for low prices
and they stock it and then sell for
higher prices, The prices of the agri-
cultural inputs are always going up,
but the farmers are denied remunera-
tive prices for their produce, Same is
the situation faced by all sections of the
farmers, whether they are cultivators
of rice or of wheat or of onion or of
cotton or of sugarcane or of potatoes;
all the farmerg of our country are ex-
periencing this, Take, for example the
position of the sugarcane [armers. They
are not getting a remunerative price
The millowners are exploiting the sugar-
cane growers by giving a very low price
to them but, after the production of
sugar, they are selling the sugar for a
higher price, Similarly they are giving
very low wages to the workers work-
ing in the sugar mills, and the Govern-
ment is encouraging them. We have a
dual pricing system in sugar. Only a
small portion is purchased as
levy sugar and that does not
meet the needs of the people.
But at the same time a large
portion of sugar is being sold by the
millownerg at higher prices. Govern-
ment is also encouraging exports. At
Bs. 2 or Rs. 2.50 per kilo, they are ex-
porting sugar from this country at Lbe
expense of the common people of our
country all these losses have to he
borrie by the common people, by the
poor consumers of our country. But
at the same time those sugar magnates

are amassing profits like anything.
This is the policy being pursued by
this Government, This ig the position.
not only with sugar but also with the
other crops. Take, for example, the
cash crops. In Kerala we have produc--
ed so much cash crops—spices. They
are being exported and so much of
valuable foreign exchange for the na-
tion, we are earning. But never has
this Government given any considera-
tion to our State for this valuable ser-
vice to the nation which is being done
by the farmers of Kerala State, The
question is of giving a fair price to
the farmers as well as giving a mini-
mum wage to the agricultural labour.
The farmer should get a reasonable
price and it should be sold for a reason-
able price to the consumers by keening
away middlemen. But that policy has
never been pursued by this govern-
ment. In the sphere of pulses which
is the main source of profein in our
country, we need as per statistics 4%
grammes of pulses per capita, hut the:
per capita availability is 39.1 grammes.
It was 70.4 grammes in 1955-56. In the
reyvised 20 point programme import-
ance has been given for augmenting
production of pulses. Actually the
availability in 1978 was 45.2 lakhs
tonnes; in 1979 it was 44.9 lakhs tonnes
angd in 1980 it was 31 lakhs tonnes and
in 1981 it was 39.5 lakhs tonnes,

Now some State Governments are
encouraging the cultivation of soya
beans. It is a dangerous move. Im
Rajasthan and in some other States,
on the insistence of the World Bank
or it may be more correct to say under
compulsion from the World Bank they
are encouraging soya bean cultivation
We have no technology for processing
soya bean. So afier cultivation of Soya
bean, naturally we have to sell it ftos
outside countries.

So, in reality USA is going to buy
soya bean for a very low price and
they will process it and again that wiit
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be sold in our country at an excrhitant .

price thereby earning big profits. As
part of this State Governments are
supporting the World Bank condition-
ality and the Central Government is
encouraging this policy which is detri-
- mental to the interest of our nation.
Why has the Government chosen to
encourage cultivation of soya bean in-
stead of our traditional pulses—therely
helping the Worlg Bank and through
that, the USA"

Sir, it is a known fact that the pui-
<hases done by the Civil Supplies De-
partment always lead to corruption,
They are always purchasing at ex-
orbitant prices. Higher prices—which
are not prevalent in the mirket—they
are giving, It is a well-known fact that
it is due to corruption. But what is the
Government doing to prevent thal cor-
rupt practice? Serious allegations are
veported against FCI officials, . Some
senior officers are given extension of
sérvice repeatedly  aftey  superannua-
lion and at the same time FCI is deny-
ing the legitimate demands of the
workers also, Sir, FCI officials some
tlime back agreed to enhance the salary
of employees but now they have gone
back on their word, So, the efficiency
wof the workers who are working inside
the FCI is going down. Likewise FCI
-officers are using the ‘workers to carry
100 kg. bag. It is against the stipulation
-of ILO. JLO has stipulated 50
kg for an ordinary worker but our
Labour Department considering the
Indian condition of the workers stipu-
Jated 35 kg. for an Indian adult worker.

Afler some time Government agreed
10 bring iy down to 75 kg, from 100 kg.
but that too 'was not implemented.

Sir, the deficit Stateg are being
denied adequate quota allotment of
rice and other food material. In res-
pect of Kerala every month 2 lakh
tonnes of rice is needed for the public
distribution  system. This matter has
d.een brought forward beforg the
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Central Government by the State Go-
vernment and so many timeg it has
been raised in this House also but so
far Government has done nothing.
The maximum supply was in 1981,
namely, -1.35 lakh tonnes. From 1681
December it has been 90,000 {onnes,
From May 1982 to October 1982 it was
1.11 lakh tonnes and in November
1982 it  was 90,000 tonnes. From
December 1982 onwardg it hag been
95,000 tonnes, This matter was dis-
cussed in this august House but the
reply of the Minister was negative.
He was not prepared to give adequate
supply to the keralg Government for
maintaining  public  distribution  sys-
tem, Now, we are facing lean months.
The same is the position in Tamil
Nadu, Uttar Pradesh, West Bengal
and Tripura and so many other States,
To meect these lean months the Go-
vernment has to augment the supply

of rice 10 these States, In Kerala
the public distribution system is
crumbling  down for the last
so  many months  full ration

is not being distributed with the result
people were forced to depend on the
open market and in the open market
prices are going up. Sir, owing fo the
low purchasing capacity of the ordi-
nary people they cannot purchase
{from the open market and they are
also pot able to get the decided quota
from the ration ghops.  Therefore,
most of our people are experien-
cing great hardship.

Sir, in the case of West Bengal due
to acute widespread and continuing
drought the minimum requirements
from Central pool of rice is 2 lakh
tonnes per month. The lean months
are coming but the attitude of the

':'entra] Government is not at all
helpful. In month of February only
1.10 lakh tonnes of rice was given to
West Bengal. In the matter of facing
drought also the Centra] hag not

. come to the aid of West Bengal govern-

ment. This holds good in the case of
Kerala State also, For Kerala only -
Rs_ 0 crores were - given to face the
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drought situation. In the matter of
West Bengal they demanded Rs.74.18
croreg to meet pre-monsoon drought
conditions but the Central Govern-
ment stipulated to. spend only Rs.
2477 crodes, For  posi-monsoon
drought they demanded Rs. 205.38
croreg but the Centre fixed the
ceiling on expenditure at Rs. 52.50
crores, Similar is the case of Tamil
Nadu. The matter became so serious
that the Chief Minister himself had to
go on hunger sirike. The Finance
Minister of Tamil Nadu stated that
they need to tide over the coming
four to flve months 6 lakh tonnes of
rice and requested for z financial
help of Rs, 35 crores tp purchase rise
from ihe open market, It has not been
given by the Cenlra] Government
from June onwards the off-take of
foodgraing would go up to 1 lakh
ionnes per month. It will put iremen-
dous pressure on the public  distri-
bution system in Tamil Nadu.

MR CHAIRMAN. Pleage conclude.

SHRI M. M. LAWRENCE: sir, this
is the situation in this country. So how
this Government is going to tide over
this situation? They may say so many
things but the basic thing is that they
are unprepared to implement land-
reforms. They are always protecling
the interests of landlords. They are
ruining the farmers in the country-
side. They are denying minimum
wages to agricultural labourers. They
They are encouraging the traders and
middlenen  to squeez. the workers
who are working in the industries.
The same is the fate of middle-class
employees working in  Government
offices and the other mddle-class
people of our country.

As long as this Policy is continued
by these problems are not going to be
solved. As long as this Government is
in power, varioug welfare schemes are
-not going to be implemented. The
only way out for the people of this
country, the laboureres, the agricul-
tural warkers and the farmers, is to
unite and struggle against this policy

of the Government, Either the Go-
vernment should change its policy
or the people will instal a Govern-
ment which is capable of implement-
ing the policies which are needed by
the peuple of the country, the wor-
kers, the agricultural labourers and
the farmers.

SHRIMATI GEETA MUKHERJEE
(Panskura): I beg to move:

“That the demand unde: the head
‘Department of Fuood' be reduced to
Re 1.

[Failure to take over the while-
sale trade in foodgrains] (1)

“That the demand under the head
‘Department of F.od’ be reducad Lo
Re, 1.

[Failure to guarantee remunera-
tive prices to sugarcane growers,]
(2)

“That the demand under the head
‘Department of Food' be reduccd by
Rs, 100."”

| Necessity of increasing the tar-
get of {foodgrains vprocurement
from the present 125 per cent ]
(3)

“That the demand under the head
‘Departiment of Food' be reduced by
Rs. 1007

[Need to guarantee remurcrative
price to the peasants.](4)

“That the demand under the head
‘Department of Civil Supplies’ be re-
duced to Re. 1."”

[Failure to supply 4 lakh tons of
foodgrains per month to  West
Bengal.] (8)

“That the demang wnder the head
‘Department of Civil Supplies bz re=
duced to Re. 1.”
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- [Failure to supply adequa
foodgrains to maintain eflective
public distribution system in the
country,] (9)

SHRI BHOGENDRA JHA (Madhu-
‘bani); I beg to move:

“That the demand under the head
‘Department of Food’ be reduced by
Rs. 100.”

[Necessity of supplying food-
graing regularly to Madhubani,
Darbhanga, Santhal Parganas and
other drought-nit  districts of
Bihar.] (5)

“That the demang vvder the head
‘Department of Food' be reduced by
Rs, 100

[Urgency of crushing the entire
sugarcane lying in the frields,

particularly in UP, and Madhu- _

bani, Darbhanga, Sitamarhi and
other districts of Bihar,](6)

“That the demang unrder the head
‘Department of Food’ be reduced by
Rs, 100.”

[Urgency of clearing all the
dues of the cane growers by the
Sugar Mills particularly by the
Lohat Sugar Mills in Madhubani
district, Sugar Mill at Sakri in
district Darbhanga and Raiyam
Sugar Mills in Bihar.] (7

“That the demang under the head
‘Department of Food' be reduced to
Re. 1.”

[Necessity of fully nationalising
. wholsale trade in foodgrains.]
*(11)

“That the demang under the head
‘Department of Food' be reduced tb
Re, 1.7

[Urgency of supplying adequaie
squantity of foodgrains regularly

to Bihar for meeting minimum re-
quirements in Madhubani, Dar-
bhanga and other drought affected
districts of the State,] (12)

“That the demand under the head
‘Department of Food' be reduced to
Re, 1.”

[Need to evolve and implement
a composite price policy ensuring
remunerative prices to the pea-
sants and producers, parity in the
prices of agricullural produce
and industrial goeds and inputs
and a limit of 15 per cent in pri-
ces paid to the vrimary pr-oducers
and charged from the sctual con-
sumers.] (13)

“That the demand under the head
‘Department of Civil Supplies' be re-
duced to Re. 1.”

[Need for regular supbly of the
essential commodities to the
drought-effected blocs and  dis-
tricts of Bihar,) (14)

SHRI SUDHIR GIRI (Contai): I
beg to move:;

“That the demang under the head
‘Department of Food' be reduced to
Re, 1." 3

[Failure to take over the whole-
sale trade in foodgrains in  the
country,] (15)

“That the demand under the head
‘Department of Food’ be reduced by
Rs. 100.”

[Need to do away ‘with the mal-
practices in the F.C1] (16)

“That the demand under the head
‘Department of Civil Supplies’ be
reduced {o Re. 1.”

[Failure to caver the whole of
the country by a net work of pub-
lic distribution system.] (17)

“That the demand under the head
‘Department of Civil Supplies be
reduced by Rs. 100.
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[Need to supply wheal and rice
to the deficit States according to
their demands gnd on time.) (18)

“That the demand under the head
‘Department  of Civil Supplies' be
reduced by Rs, 100.”

[Need to curb black-marketing
in imported edible oil.] (19)

“That the demand under the head
‘Department of Civil Supplies’ ‘be
reduced by Rs, 100,

[Need to supply all essential
commodities at subsidized and
uniform rates throughout the
country,] (20)

MR. CHAIRMAN: As already an-
nounced, I will now request Shri
K. Vjaya Bhaskara Reddy to make
his Statement.

16.24 hrs.

STATEMENT RE. STRIKE BY

WORKERS OF DELHI TRANSPORT

CORPORATION ON 23RD MARCH,
1983

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI K. VI-
JAYA BHASKARA REDDY): DTC
Mazdoor Congress had presented a
20 Point Charter of Demands to the
Management on 6th December, 1982.
The Management had given its reply
to the demand charter on 14th Janu-
ary 1983, indicating the position in
respect of various demands, This was
followed up by further negotiations
between the Management of the DTC
and the Union at various levels on
different occasions, The Mazdoor Con-
gress had also promised to supply
further details pertaining to some of
its demands. On Tth March, 1983,
DTC Management was served with a
one-day token sirike notice for the
23rd March, 1983. A hunger strike
was also organised in front of the
1)9'!;: main office from 18th March,
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The Minister of State for Shipping
and Transport had appealed to the
union leaderg to call off the threaten-
ed strike, accompanied by an offer to
set up a High-powered Committee
which could examine their demands
and submit 5 Report within a pres-
cribed period of time. The Mazdoor
Congress leaders were, however, ada-
mant that certain financial concessions
must be announced straightway, This
wag not considered possible, The Union
preceeded with the one-day strike,
which wag illegal,

The striking workers not only struck
work themselves but did not allow
other workers to function. Despite
all this, the DTC Management was
able to outshed approximately 800
buses in the morning hours, but most
of these were again held up en-route,
their tyres deflated, The private buses
operating under contract with DTC
were also not allowed to cperate,

These activities had resulted in
damage to more than 100 DTC buses
and burning of 3 vehicles, About 150
persons are reported 1o have been
injured, of which over a hundred are
Police officers and men. There has
been the tragic death of a DTC Con-
ductor (Shri Ram Singh), The Lt.-
Governor of Delhj has already order-
ed g Magisteria] Inquiry into this
death, as well as sanctioned Rs. 5,000/
ex-gratia to the next of kin.

I deeply regret the inconvenience
caused to the people of Delhi, parti-
cularly school-going children and
office-goers.

As to the genuine demands of the
workers, Government ig always willing
to look into them, It is proposed to
set up a High-level Committee which
would examine the various demands
and submit its Report within four
weeks,
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MR. CHAIRMAN: Please listen to

me; at this stage no clarification will
be asked according to the rules.

=t TR faam amEa @ am g
97 {gewd4 AATE FIfT 1 wrere
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MR, CHAIRMAN: Once  again,
listen to me. Kindly give a notice.
After that, it will be considered.

SIr TrE At ara4r - Fifza faar

g

MR, CHAIRMAN. 1 wil] clarify
your point; yes, you have given the
notice. It will be examined.

. W gitww agrEge (Wemee)
LI TEFZ £ |

o TR fammm qaam: aqE g
21 Aara@ag A (feuww A
AIFZIA (L 374€qT 497 &7  #1 7
g AIFA 77 HA40 HFT T )

MR. CHAIRMAN: Before you
could ask, this has to be examined.

- st vrafaam™ qmana: ga A A
nrye wry § fafRezs & 2Tz o)
q¢ t2eq ¢ facgm wda g WiT Al
F HT WA dd @ T WOHTF
fa==iz &1 & |

(SHRI RAM VILAS PASWAN then
left the House).

MR, CHAIRMAN: Let us not be un-
fair on this. (Interrup#ons)
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SHRI HARIKESH BAHADUR: Sir,
nothing has been said about the em-
ployees problem. Nothing has been
said as to what he is going to do in
this matter, (Interruptions)

MR, CHAIRMAN: What you say
may be correct. But unless this is
examined, you will not be in this posi-
tion to ask the questiong now.

(Interruptions)

SHRI HARIKESH BAHADUR:. No-
thing has been said in the state-
ment, The statement is inadequate.
(Interruptions)

MR. CHAIRMAN: Not allowed at
this stage.

(Shri Harikesy, Bahadur and gsome

-other Hon'ble Members then left the

House)

SHRI E, BALANANDAN (Mukunda-
puram): I want the Government to
start immediate direct negotiations
with the Unions and take a decision.
That is what I want.

MR. CHAIRMAN: Not only that.
There can be no questions now, We
have to stick to the rules.

SHRI E, BALANANDAN: ] am
only requesting through you the Min-
ister that he should advise the Delhi
Transport autlhorities to have direct
negotiations, That is what I want,

MR. CHAIRMAN. I am not ex-
punging that, It ig al] right,

SHRIMATI GEETA MUKHERJEE
(Panskura) : Even now sufficient num-
ber of buses are not plying. Obvious-
ly the workers are not satisfied. Some-
thing must be done about it, This
statement does not make the situation
clear,
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SHRI N. SOUNDARARAJAN (Siva-
kasi): On behalf of my Party,
AIADMK, I wish to participate in the
discussion on the Demands for Grants
relating to the Ministry of Food and
Civil Supplies.

This House knows well that Tamil
Nadu is under the severe attack of
drought, Our hon. Chief Minister,
Finance and Food Ministers came to
Delhi to enlighten the situation to the
hon. Prime Minister and also to the
hon, Food Minister.” But in spite of
making repeated representations both
in person and in writing, the Govern-
ment of India came forward to send
5000 tonneg of rice and 4000 tonnes of
wheat. They requested the Central
Government to send 80,000 tonnes of
rice and 20,000 tonnes of wheat, The
quantity which the Central Govern-

ment came forward to offer to the
Tamil Nadu Government was not at
all a reasonable one, but a negligible
quantity, You are sending one lakh
tonneg of rice to Kerala Government.
But when our State is facing drought
and is unable to manage it within its
resources, why should the Central
Government not come forward to
offer a reasonable quantity of rice
and wheat"to our Government? [ ask
the hon. Minister: Is it merely because
Tamil Nadu is ruled by a non-Con-
gress (I) Party?

You are saying that Tamil Nadu is
a surplus State, After 1974 when the
Cauvery water coming to Tamil Nadu
has started dwindling, the production
also hag started going down, Now, we
cannot say that Tamil Nadu is a
surplus State, When it is not a sur-
plus State, how can the State Gov-
ernment contribute its share to the
Central Pool? In 1978-79 when there
was a surplus, the State Government
wrote to the Central Government to
take the surplus paddy or rice. But
the Central Government did not come
forward to take that. Rather, it said
that the rice offered by the State
Government was rotten and so, it did
not procure that rice, Later on I
know the fight that the State Govern-
ment wanted an inspection team to
check the rice., Initially, the inspec-
tion team was not sent but later on
the team came to Tamil Nadu and
made a random checking. When the
foodgrain wag declared unfit for hu-
man consumption, the Centre allotted
about 70 thousand tonnes from the
same stock for National Rural Em-
ployment Programme of the State.
I refer to this because I want to set
the recordg right there, So, I appeal
to .our hon, Food Minister to rush
necessary supply of foodgrains to
Tamil Nadu in the interest of survival
of the people of Tamil Nadu. It is not
a political view, it is not a political
problem, it ig the problem of the peo-
ple, So at least on humanitarian
basis our hon. Minister should come
forward to give our State Govern-
ment, if not the required amount, at

e RN
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[Shri N. Soundararajan]

least as much as possible, Now, the
seventeentp point of the New Twenty-
Point Programme is about opening of
more fair-price shops and strengthen-
ing of public distribution system, The
hon. Prime Minister has written to all
the CMs, in thig regard. Our C.M.
shri M. G. R., whose entire life has
8o far been a saga of sacrifice for the
cause of common people, has opened
17,000 fair-price shops in the State.
Previously, before he came to power,
only 7,000 fair-price shops were there
in Tamil Nadu . What is the use of
having fair-price shops without ade-
quate supply of foodgrains?

The Congress (Iy Memberg the other
day interrupted my colleague and
pointed out that the Government of
Tamil Nadu had offered rotten food-
grains unfit for human consumption
in 1978-79,

The Central Government is not at
all sending the Trequired amount.
Moreover, you are also not permitting
our State Government to purchase
rice from State corporations, So, I
would like to ask our hon. Prime Min-
ister why she is not allowing our
State Government to purchase rice
from other State corporations, You
are asking us to purchase rice only
from the market, It is well-known
that in the open market, the price of
rice would be more than the corpora-
tions’ price. So, I would like to sub-
mit fo our hon, Prime Minister that
even though the Central Government
is not able to fulfil our demand, at
least the Central Government should
permit our State Government to pur-
chase rice from nearby State corpora-
tions.

Though it is not relevant here to
mention about the inadequate supply
of coal for running the thermal power
slationg in the State of Tamil Nadu,
vet 1 have said it in order to empha-
sise my point that the North is flou-
rishing and the South is languishing.
Our great leader Anna used to say

Min. of Food & CS. 456

that North is waxing and South is
waning, This has been proved from
what I have stated so far. So, I ap-
peal to the hon  Minister of Food and
Civil Supplies to rush adequate sup-
ply of foodgraing to Tamil Nadu in
the interest of the = survival of the
people of Tamil Nadu.

A wegw A €, wwr & gwew
et g1 wa faume @ W e
1 @ Afy geadt g, Hify Frator
# o #E ettt A9 @ W
T\ wg 9% W FEaga w7 A
& Sg@r aga WA o0 Fr g
g\ W T A U TETL
o T @ § AR GwEA
wWT a%, SrgArq @ difd g

ST g |
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18.01 hrs,

BUSINESS ADVISORY COMMITTERE

FORTY-FOURTH REPORT

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND
WORKg AND HOUSING (SHRI
BUTA SINGH): I beg to present the
Forty-Fourth Report of the Business
Advisory Committee,

18.02 hrs.
The Lok Sabha then adjourned till

Eleven of the Clock on Friday, March
25, 1983/Chaitra 4, 1905 (Saka).
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